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Export Oriented (Agricuftural Farms

SINGH
of AGRI-

6053. SHRI BHUPINDER
MANN: Wili the Minijster

"CULTURE be pleased to state:

(a) whether Government are allowing
cent percent export Oriented agricultural
farms; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRL
S. KRISHNA KUMAR): (a) Establish-
ment of export oriented units in thé
agriculfure sector is being given high
priority. It has been decideg that such
units can avail of the bznefits of duty-
free imports under the EOU/E?Z scheme
even if they export 50 percent of their
production. They can seil the remaining
50 percent produce in the domestic
market as against the limit of 25 per-

cent permitted for non-agricultural
It

sector. ’ ‘!

(5) The details of the  scheme of
Export Oriented Units are contained in
Chapter ¥X of the Exports and Imports
Policy 1992—97 copies of which are
avajlable in Parliament Library, -
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